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t IN THE CE1TRAL ADMINISTRATIVE TRIBUNAl HYDERARn BF2.'CH AT HYDERABAD 

O.A.NO. 	/93 

Date of Order: 6/7-93 
Between: 

I' 

D±viiona1 Railway Manager, (ns) 
South cetitral Railway, Secunderabad, 

Porrmncnt T.T-,:r Inrctor (Con) 
S.C.Rly, Secunderabad. 

chiefi Signaj Inspector, 
Signal & .Telecozrmunication Jpartment, 
S.C.Rly, Secunderabad. 

- 	 .. 	Applicants. 

and 	 / 

: M.,Y 
2. Presiding Officer, Labour Court, 

Narayanaguda, A.P. Hyderabad. 	 t - 

- 	- 	 . 	Respondents. 

For the, hpplicantsL Mr.NJ.Devraj, SC for Rlys. 

For the Respondentst 

conaMs 
THE HON'BLE Hfl.JUSTICE V.NEELAJTtI PAD t VICE CHAIRMAN 

AND 

THE HONTBLE MR.P .T.TIRUVENGAD : TIE1BEL(AD?7) 

The Tribuhal made the following Order:- 

Admit. The cçeration of the order dated 11-3-92 
10  

in CN.PNo. \ c c\ / is suspended until further orders. 

Issue notice to the Respondents. 

Post the case on 6.9.93. 

:uL3tt0 RJL 1tct 3'). 

To 
The Divisi,onal Railway Manager (BG) S C.Rly, Secunderabad. 
The Permanent way Inspector (Con) s.c.iy. Secunderabad. - 
The Chief Signal Inspector,. Signal & Teleconmunication 
Departrnen-b, S.C.Rly, Secunderabad. 

The Presiding Officer, Labour Court, Narayanaguda, HycTerabed. 
One copy to Mr.N.R.Devraj, SC for Plys. CAT.Myd. 
One copy to Mr. 
One spare copy. 
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TYPED BY 	 COMpppED BY 

OHEC1D BY 	 APPROVED BY 

IN THE CENTRAL ;n'aNISTPI.TIvE flIBUNtJa 
HYDERABAD BENCH AT HYDERABAD 

THE HON'BLE MR.flTJSTICE V.NEELADRI PAD 
VICE CHaIRMAN 

AD 

THE HON'BLE Mh/A.B.GORTY ; MEMBER(AD) 

Ai 

THE EON' BEE 4. T CHPJ:DR SEICHAR REDLY 
( 	 NEMEER(J) 

THE HON'BLE 	 :M(A) 

Dated c0 _lt_1993 

0 RDER/JJJ4EN. 

No. 

in 

O.A.No. 	cLk3 H. 
T.A.No. 	 (w•.p. 

Admitted and Interim directions 
I s sue d 

Al lov e d 

Disp3sed of with directions 

Di sm ss e a 

Dismjissed. as withdrawn 

Dissed for default. , - ; k(I 
Rej4ctecij Ordered 
No order as to costs. 	 '*1 




